13 Oral Answers

Proposal o issue ‘Q’ Certificates for
Feature Filma

*1117. DR. VASANT KUMAR PAN-
DIT; Will the Minister of INFORMA-
TION AND BROADCASTING be
pleased to state:

{a) whether Government are consi-
dering a proposal to issue ‘Q (Qua-
lity) Certificates for feature films;
and

(b) if go, what guidelines and di-
rections have been given fop select-
ing filmg of quality for issue of ‘Q’
Certificates?

THE MINISTER OF INFORMATION
AND BROADCASTING (SHRI L. K.
ADVANI): (a) and (b). The Board of
Film Censors is considering the feasi-
hility of awarding a quality ‘rating’ to
films of merit. No final decision has
vet been taken in the matter.

DR. VASANT KUMAR PANDIT:
Recently, there has been a lot of con-
cern in the nation with regard to the
films that are peing produced, about
what are called ‘formula films’ or ‘box
office films’, they get either ‘A' or ‘U’
Certificate. The Censor Board does
the negative exercise of granting
either ‘A’ or ‘U’ Certificate. There has
been a lot of confusion ghout this also
as in the case of film ‘Sholey’, in
which «case, we do not know
at what stage ‘A’ or w
Certiflcate was given. Now
that the Government is considering a
proposal to grant ‘Q’ rating certificates
to films it {s going to be a positive
exercise. Therefore, 1 would definitely
like to know from the Minister, what
norms they will follow for this. The
present norms gllow sex ang violence
in the films if the theme of the film
requires that. My question is, whether
the same norms will pe followed by
the Covernment or tHey will follow
80me new norms for this. Once the
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Government gives the certificate of
quality rating, to a particular film, it
must not only get national awards, but
also benefit of exemption from enter-
tainment tax from the State Govern-
ment.

MR. SPEAKER: It is a question-
cum-suggestion,

DR. VASANT KUMAR PANDIT: I
would like to know whether all these
things will pe considered while fixing
up the norms for granting of ‘Q’ rating
certificates to films,

SHRI L. K. ADVANI: As I have al-
ready stated, thiz proposal is under
consideration. The proposal has ema~
nated from the Board itself, The Cen-
sor Board at its meeting at Madras in
December, thought of this exactly on
the lines the hon. Member has indicat-
ed viz, that the function of the Cen-
sor Board should not be iust negative,
and whether it can do anything to
contribute positively to the production
of better films. Later on, they liad &
meeting with me only last month and
they presenied a small note to m= for
consideration. That note is gt the
moment being examined from all
points of view, from the legal point of
view glso. Besically the function of
the Board is negative. But if a pro-
posa)] of this kind can contribute tg the
production of good healthy cinema,
good entertainment, good ~education,
the Government would certainly be
willing to consider that. -

DR. VANSANT KUMAR PANDIT:
I would like to know whether the Gov-
ernment will assure the House that
they will finalise the proposal as ex-
peditiously ag possible so as to remove
the misconceptions and misgivings
which we are having on the present
policy of the Censor Board so that the
cinematographic world can really pro-
duce quality films as soon as possible.

SHR1 L. K. ADVANI. We would
like to take g decision on this early. I
have suggested to the Members of the
Censor Board that g debate be initiat-
ed on this particular point of gquality
rating in the industry, Iin the film
world, Some kinds ¢f comments—
postive as well as negative—are al~
ready available,
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THE MINISTER OF STEEL AND
MINES (SHRI BIJU PATNAIK):
(a), to (d). A statement is laid on
the Table of the House.

Statement

(a) The Phosphoric Acid Plant of
Hindustan Zine Limited at Debari
(near Udaipur) is under trial runs
since the Jast week of January, 1979.

(b) The installed capacity of the
Phospheric Acid Plant is 26,000 tonmes
per annum at 10 per cent P20; During
the first year of its operation, the
plant is expected to produce at an
average of about 52 tonnes per day
and 1300 tonnes per month on an
estimated working of 300 days per
year,

(¢) 141 tonnes of sulphuric acid
will be required daily to sustain the
current production of phosphoric acid.
The present level of sulphuric acid
production at the Sulphuric Acid
Plant at Debari is about 180 tonmes
per day which iz expected to increase
by about 60 MT per day within the
next 8-4 months.

(d) 'The Hindustan Zinc Limited
has entered into & Ten Year Sales





